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 MESSAGE  FROM  RAJYA  SABHA

 [English]

 SECRETARY-GENERAL  :  Sir,  I  have
 to  report  the  following  message  received
 from  the  Secretary-General  of  Rajya
 Sabha  :

 “In  accordance  with  the  provisions  of
 rule  127  of  the  Rules  of  Procedure  and
 Conduct  of  Business  in  the  Rajya
 Sabha,  I  am  directed  to  inform  the
 Lok  Sabha  that  the  Rajya  Sabha,  at
 its  sitting  held  on  the  30th  November,
 1987,  agreed  without  any  amendment
 to  the  Air  (Prevention  and  Control
 of  Pollution)  Amendment  Bill,  1987,
 which  was  passed  by  the  Lok  Sabha
 at  its  sitting  held  on  the  11th  Novem-

 ber,  1987.

 12  63  hrs.

 COMMITTEE  ON  THE  WELFARE
 OF  SCHEDULED  CASTES  AND

 SCHEDULED  TRIBES

 {English}

 Thirty-Second  Report

 SHRI  RAM  RATTAN  RAM:  (Haji-
 pur)  :  I  beg  to  present  the  Thirty-second
 Report  (Hindi  and  English  versions)  of
 the  Committee  on  the  Welfare  of
 Scheduled  Castes  and  Scheduled  Tribes
 on  Action  Taken  by  Government  on  the
 recommendations  contained  in  Twenty-
 fourth  Report  of  the  Committee  on  the

 Ministry  of  Finance  (Department  of
 Economic  Affairs—Banking  Division)—
 Reservations  for  and  employment  of
 Scheduled  Castes  and  Scheduled  Tribes  in
 UCO  Bank  and  credit  facilities  provided
 by  the  Bank  of  Scheduled  Castes  and
 Scheduled  Tribes.

 (interruptions)*

 *Not  recorded,

 [English]

 MR.  SPEAKER  :  I  am  very  much
 pained.  I  do  not  kncw  whether  the
 Government  is  doing  something  or  not,
 but  at  least,  you  are  obstructing  ..

 (Interruptions)

 MR.  SPEAKER :  You  are  holding
 this  whole  House  to  ransom..I  do  not
 know.  This  is  the  book  you  have  given
 me.

 (Interruptions)*

 MR.  SPEAKER  :  No.  Not  allowed.
 I  have  not  allowed  a  single  hon.  mem-
 ber.

 (Interruptions)*

 MR.  SPEAKER  :  ।  will  rather  adjourn
 this  House.  1  am  not  going  to  be  brow-
 beaten  like  this.  I  will  adjourn  the  House,

 ।  am  not  going  to  be  bamboozled  like
 this.  If  you  do  not  want  this  House  to
 run,  it  is  upto  you.  It  is  on  your
 shoulders...

 (Interruptions)*

 MR.  SPEAKER  :  Not  allowed.  It  is
 the  most  atrocious  behaviour  on  the  part
 of  the  hon.  members.  Most  atrocious  !

 (Interruptions)*

 MR.  SPEAKER  :  It  is  terrible.  I
 cannot  imagine  it.  I  am  pained  and I
 cannot  imagine  that  such  a  thing  like  this
 can  happen,

 (Interruptions)*

 MR.  SPEAKER  :  I  an  not  barring
 any  discussion..(Interruptions)  Mr.  Saifud-
 din  Chowdhury,  you  have  got  a  much
 louder  voice  and  ।  know  that.  But  it  is
 not  proper.  This  is  very  bad,

 (Interruptions)*
 एग  कटक लर  od


